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UNSTARRED QUESTION No. 2404
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Integrated Watershed Management Programme (I\ MP)

2404. SHRI UPEI\{DRA SINGH RAWAT:

Will the Minister of RURAL DEyELOPMENT be pleased to state:

(a) whether the Govemment is implementing Integrated Watershed Management Programme

(IWMP) throughout the country, if so, the details thereof along with the districts covered in

the country, especially in the State of Uttar Pradesh;

(b) whether the Govemment has achieved the objectives ofthe purpose for which it was set up

and if so, the details thereof;

(c) the funds allocated for each of these projects / schemes during the last three years and the

current year, State/UT-wise including uttar pradesh;

(d) the challenges faced by the Govemment to overcome the difficulties in the implementation

ofthe said scheme;

(e) the names of the projects/schemes implemented under IWMP during the last three years;

and
(0 the progress made so far under these projects/schemes, State/UT-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI FAGGAN SINGH KULASTE)

(a) to (f) Department of Land Resources has sanctioned, 8214 watershed development

projects in 576 districts (including 72 districts of Uttar Pradesh) covering an area of
about 39.07 million hectare in 28 States (except Goa) [now 27 States and UTs of
Jammu & Kashmir and Ladakt) during the period 2009-10 to 2014'15 under

erstwhile Integrated Watershed Management Programme (IWMP). Subsequently
IWMP was amalgamated as a Watershed Development Componeni of
Pradhan Mantri Krishi Sinchayee Yojana (WDC-PMKSY) in 2015-16. A total
number of 1832 projects (345 uninitiated and 1487 in preparatory stage) wer€

transfened to various States in 2018 to implement them from their own

budget. Therefore, DoLR has been implementing 6382 projects.

The activities being undertaken through the watershed development proj*ts inter
a/ra include ridge area treetment, drainage line treatment, soil and moisture
conservation, rain water harvesting, nursery raising, afforestation, horticulture,
pasture development, livelihoods for assetless persons, etc.



Administrative and technical constraints are occasionally observed in the

implementation of watershed development projects and these are appropriately
addressed on continuing basis. The strategies adopted to overcome the
challenges are (i) optimal utilization of available resources, (ii) convergence and
(iii) prioritization, as well as (i) accountability and (ii) real-time monitoring.

State/ UT-wise details of number of watershed projects that have been

sanctioneq funded by Department of Land Resources and Central share released

during the last three years and the current year (upto 30.06.2021) are given in
Annexure I.

Under WDC-PMKSY, as per information received from the StateJUTs, since

2014-15 to 2021-22 (Wto Ql, 2021-22), about 7.53 lakl water harvesting

structures have been created / rejuvenated. An additional area of about 16.07 lakh

ha has been brought under protective inigation. The number of farmers benefited

is about 34.64 lakh during the said period. State/ UT-wise details are given in
Anuexure IL



Annexure I

Antrcrurc rcf.rr.d to in rcply to p.rt (.) to (f) of Lok Ssbht Uost.rrcd Question No. 24(14 for onsw.r on 03.08.2021

ShteruT-wis€ number of watershed projects sanctioned, projects firnded by DoLR and funds released as Central share during

th€ last three years and the current year under WDC'PMKSY

Proiects in number. Amount in Rs. crore
Ｓ‐
．

Ｎ。 S“te/LIT

Projects
sarctioned
(from 2fi)9-10
to 201,!15)@

Pr● eCtS

runded  by
lboLR

Centrel shrre released
2018-19 2019‐ 20 2020‐21

] Andhra Pradesh
う
‘

Ｏ
Ｊ

月
■ 373 13915 144.39 4389

2 Arunachal Pradesh 156 114 1917 55.71 5.80

3 Asttm 372 280 6655 49.03 16926

4 Bihar 123 64 4677 8837 000

5 Chhattisgarh 263 208 5703 47.07 000

6 Gularat 610 489 151 84 7793 000

7 Harvana 88 75 1000 713 1368

8 Himachal Pradcsh 163
り

， 24.04 6687 000

9 Jharkhand 171
り

，
メ
■ 2883 3677 41.92

10 Kamataka 571
９，

ん
■
４

， 10107 21.76 6.16

11 Kerala
う
０

●
０ 69 1306 4877 0.00

12 Madhya Pradesh 517 446 16241 22128 8490

13 Maharashtra 1186 1024 16333 10300 000

14 Manipur 102 61 1414 1.46 000
ξ
υ Meghalaya 96 61 669 119 000

16 MizKDram 89 49 2314 22.27 0.00

17 Nagaland 111 38.51 137.55 353

18 Odisha 310 234 10217 83 11 1.75

19 Pu蒟 ab 67 33 000 000 0.00

20 Rttasthan 1025 820 29900 11943 44989
つ

４ Sikkim 15 6 000 213 000

22 Taml Nadu 270 270 90.59 0.00 0.00

Ｏ
Ｊ

う
ん Telangana 330 276 8193 3350 60.34

24 Tripura
ξ
υ

‘
Ｕ 56 1589 1075 1174

25 umrakhand 65 62 698 000 000

26 Uttar Pradesh 612 249 000 000 000

27 West Bengal 163 119 4639 9287 000

28 " UT of Jammu & Kashmir 144 119 7187 000 91.21

29 UT ofLadakh
ξ
Ｊ 0.00 000 615

Tctal 8214 6382 1780.55 1472.33 990.22

Notc:l Thereisno ttoned p●ect h Goa

2 Approved Schellle perlod oF WDC‐ PMKSY pt over by Marc、 2021 because or thnt llo Fllllds

could be rele●

“

劇 dllrl■ g FY2021‐ 22
0舗 口灘oned under thc cs“ヽlc intcntCd Watershcd Managemcnt Programmc(IWMP),WhiCh has been

malgamated as the Wateshcd Development Component(WDC)oFthe Pradhan Mant」 KFiShi Sinchayec YoJana

(PMKSつ with efFect hm 2015‐ 16

AJammu&Kashmir and Ladakh have bccn created as UTs recently Ccnml share released relaing to UT ofJallmu

&Kashmir at SI No.28 are composite fgures forthe UTs ofJammu&Kashmir and Ladakh upto 2019-20



Annexure-lI

Annexure referred to in reply to part (a) to (f) of Lok Sabha Unstarred Question No. 2404 for answer on

03.08.2021

strte/uT-lyis€ details of water Haryesting structures (wHs) creatcd/ rcjuveorted, additionsl arca brought
under irrigation and formers benefitted under WDC-PMKSY since 2014-l5 to 2O2l-22 (upto l" Quarter)

Ｓ‐
．
蘭

State/UT

WHS created /
rejuvenated

[in numberl

Additional ar€r brought
under irrigation

[in hal

Farmers benefitted
Iin numberl

l Andhra Pradcsh 195706 30358000 282928

2 Arunachal Pradesh 688 510300 26017

3 Assam 8150 12698239 285286

4 Bihar 6983 2623598 81588

ξ
Ｊ Chhattisgarh 10020 2936773 55937

6 Gujarat 47469 5093459 87700

7 Haryana 3807 4603100 36250

8 Himachal Pradcsh 10281 1276482 70568

9 Jharkhand 4153 442410 104341

10 Kamataka 30248 7587250 188067

Kerala 32902 3115784 202694

う
ん Madhya Pradesh 37429 16927201 188694

Maharashtra 16008 137743 18 194037

14 Manipur 11820 336655 167981

15 Meghalaya 2617 407907 16223

16 Mizoram 10547 5116418 60471

17 Nagaland 3691 466550 16388

18 Odisha 27122 5725644 101638

19 Punjab
つ
ι

，
′

‘
υ 719680 9162

20 Rajasthan 149087 9756200 349673

，
４ Sikkim 169 3275 1005

22 Taml Nadu 51661 14083854 286591

23 Telangana 23449 6051900 80397

24 Tripura 3794 6132.61 11866

25 Uttar Pradcsh 22696 10948000 314110

26 Uttarakhand 17295 235687 54281

27 West Bengal 15537 1809541 80652

28 UT of Jammu & Kashmir' 8697 24393.92 108792

29 UT ofLadakh 6 9.00 396

Total 752704 1606617.78 3463733

Note: Provisional and subject to change (As per information received from States)

^ including erstwhile State of Jammu & Kashmir upto 2020-21


